IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :19-02-2026
Date

Name of the

19.02.2026

Case No. .
Applicant
BLAPL-
026(19.02.2026 o200 '" MK MOHANTY c.o. Order Dtd. 2026-02-17
BLAPL-
026{19.02.2026 o g0 o M MOHANTY c.o. Order Dtd. 2026-02-17
026/19.02.2026 |[°LAPL- BIKAS SWAIN c.o Order Dtd. 2026-02-17 BATI
Ve 11847/2025 Ve raer .
BLAPL-
026(19.02.2026  |}'y27 50, |KSHITISH c.o. Order Dtd. 2026-02-17
BLAPL-
026{19.02.2026 |7 ),o-" . |G JAYASINGH c.o. Order Dtd. 2026-02-17
BLAPL-
026{19.02.2026 o0 o MC MOHANTY c.o. Order Dtd. 2026-02-17
BLAPL-
026{19.02.2026 o020 . RK MALLICK c.o. Order Dtd. 2026-02-17
ABLAPL-
026(19.02.2026 [0 SP SAHOO c.o. Order Dtd. 2026-02-17
ABLAPL-
026(19.02.2026  [go"/n s SUVENDU BARIK c.o. Order Dtd. 2026-02-17 BATI
ABLAPL-
026{19.02.2026 |} B SINGH c.o. Order Dtd. 2026-02-17
026/19.02.2026 | CRLMC~ SWETAPADMA ROUT |C.O Order Dtd. 2026-02-18
Ve 525/2026 o :
CONTC-
026(19.02.2026 |00, ¢ A. K. BEHERA c.o. Order Dtd. 2026-02-13
ABLAPL- COURT NO.
026(19.02.2026 (9,057 ¢ GR PATRA c.o. o Order Dtd. 2026-02-17 BATI
ABLAPL- COURT NO.
026(19.02.2026 (9o 50 e GR PATRA c.o. e Order Dtd. 2025-02-17
BLAPL- BIBHUTI RANJAN COURT NO.
026(19.02.2026  |107 35 500e  oRANTY c.o. e Order Dtd. 2026-02-17
CONTC- COURT NO.
026(19.02.2026 |00 0 . A. K. BEHERA c.o. o Order Dtd. 2026-02-13
ABLAPIL- COURT NO.
026(19.02.2026  [gg" 0 RK MALLICK c.o. e Order Dtd. 2026-02-17 BATI




CONTC-

COURT

NO.

026(19.02.2026 |00 " . |A. K. BEHERA - Order Dtd. 2026-02-13
CONTC- COURT NO.
026(19.02.2026 |00 . |n. K. BEHERA - Order Dtd. 2026-02-13
CONTC- COURT NO.
026(19.02.2026 002" . |A. K. BEHERA - Order Dtd. 2026-02-13 CONT
CRLMC- COURT NO.
026(19.02.2026 T M. R. BARIK ; Order Dtd. 2026-02-17
026|19.02.2026 |CMP-299/2026 |BISWARANJAN DALAT EOURT NO- lorder Dtd. 2026-02-17
WRIT
WP (C) - COURT NO. o BRAL
026(19.02.2026 [0 )" |3. D. MUDULT o Order Dtd. 2026-02-18 o
BENC
CRLMC- COURT NO.
026(19.02.2026 |30 JADUNATH PRADHAN o Order Dtd. 2026-02-18
026|19.02.2026 |CMP-305/2026|J K MISHRA ggURT NO- |order Dtd. 2026-02-13
026/19.02.2026 |RSA-347/2017|S SAHOO COURT NO- |5 Ger Dtd. 9999-12-31 SECC
23 APPE
026/19.02.2026 |RSA-48/2026 |D NAYAK E?URT NO- lorder Dtd. 2026-04-20
CMP- BISWAJIT COURT NO.
026[19.02.2026  [To0C o A S Order Dtd. 2026-02-12
CRLMC- BISWAJIT COURT NO.
026(19.02.2026 370 i oo Order Dtd. 2026-02-12
CRLMC- COURT NO.
026(19.02.2026  |coeho MR SAHOO oo Order Dtd. 2026-02-17
MISC
026/19.02.2026 |FAO-267/2023 |J DEHURY SgURT NO-|order Dtd. 2026-03-25 APPE
SEC.
WP (C) - COURT NO. o WRTT
026(19.02.2026 1t =17 A K SWAIN = Order Dtd. 2026-02-13 .
WP (C) - COURT NO. o WRIT
026(19.02.2026 |10 517 M R ROUTRAY o Order Dtd. 2026-02-13 .
WP (C) - COURT NO. o WRTT
026(19.02.2026 |17 S1° . A K JATI = Order Dtd. 2026-02-17 e
CRLREV- MR.PARTHA SARATHIT COURT NO. CRIM
026(19.02.2026  |S0 0 - o Order Dtd. 2026-02-17 o
COURT NO. SECC
026(19.02.2026 |RSA-375/2005|N MISHRA o Order Dtd. 2023-12-04 e
WP (C) - COURT NO. o WRIT
026(19.02.2026 10 )" |p BemERA o Order Dtd. 2026-02-18 .
WP (C) - COURT NO. o WRIT
026(19.02.2026 [PZC)°  |p k JENA o Order Dtd. 2026-02-18 .




026|19.02.2026 |RSA-596/2025 M MOHANTY ngRT NO-lorder Dtd. 2026-05-15 iigﬁ
WP (C) - COURT NO. -
026(19.02.2026 |5 (%) N ROUT - Order Dtd. 2026-02-18
ABLAPL- COURT NO.
026/19.02.2026 20770 |0 K PATRA - Order Dtd. 2025-11-11 BATI
WP (C) - COURT NO. o WRIT
026(19.02.2026 jo )° N R BEHERA - Order Dtd. 2026-02-17 .
WP (C) - COURT NO. o WRIT
026(19.02.2026 |jc )" N R BEHERA - Order Dtd. 2026-02-17 .
ABLAPL- COURT NO.
026119.02.2026 1022/2026 KK NATH 17 Order Dtd. 2026-02-17 BATI
026|19.02.2026 |CMP-294/2026 |B.P.TANGA COURT NO. o Ger Dtd. 2026-02-13 WRIT
17 BRAN
WP (C) - COURT NO. o WRTT
026(19.02.2026 [°5)° o |p N NAvAK - Order Dtd. 2026-02-18 e
WP (C) - ACHYUTANANDA COURT NO. _ _
026/19.02.2026  |c ) o e : Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRTT
026(19.02.2026 L} 5)° |7 saHoO : Order Dtd. 2026-02-18 .
WRIT
WP (C) - COURT NO. o BRAN
026(19.02.2026 |L7,5)° . ls. R BARIK : Order Dtd. 2026-02-18 o
BENC
WP (C) - COURT NO. o WRTT
026[19.02.2026 1 °)° . |p BEHERA : Order Dtd. 2026-02-18 .
WP (C) - COURT NO. o WRTT
026(19.02.2026 [1, 5" . |s BISWAL : Order Dtd. 2026-02-18 o
WP (C) - COURT NO. o WRIT
026(19.02.2026 [0 €)° . |p L MISHRA : Order Dtd. 2026-02-18 .
WP (C) - COURT NO. o
026(19.02.2026  [5° 5" |6 S MOHANTY : Order Dtd. 2026-02-18
WP (C) — COURT NO.
026(19.02.2026 [0 5)° |7 MIsHRa :
WP (C) - COURT NO. o
026(19.02.2026 7 0)° A MomANTY : Order Dtd. 2026-02-17
WP (C) - COURT NO. o
026(19.02.2026 ;¢ &)° . |p K LENKA : Order Dtd. 2026-02-17
026119.02.2026 |WP(C)— S MALLIK COURT NO. Order Dtd. 9999-12-31 WRIT




5142/2026 25 BRAD
WP (C) - COURT NO. o
026(19.02.2026 |}-D)° I K RoUT o Order Dtd. 9999-12-31
WP (C) - COURT NO. L WRIT
026(19.02.2026 |30 15" |p K SETHI o Order Dtd. 9999-12-31 .
WP (C) - COURT NO. o
026(19.02.2026 ;7 C)° s K BISWAL e Order Dtd. 2026-02-17
WP (C) - COURT NO. L WRIT
026(19.02.2026 | )pic)° o ik samoo - Order Dtd. 9999-12-31 .
WRIT
WP (C) - COURT NO. . BRAN
026(19.02.2026 [} ©)° H K MOHANTA e Order Dtd. 2026-02-17 o
BENC
BIKRAMADITYA
026(19.02.2026 fgi§>5026 BHARAT NANDAN ggURT NO- |order Dtd. 2026-02-13 gii;
DWIBEDIT
WP (C) - COURT NO. L WRTT
026(19.02.2026  [; O)° |p swaIn - Order Dtd. 2026-03-09 e
WP (C) - COURT NO. o WRIT
026(19.02.2026 [jc )" Is JENA e Order Dtd. 2026-03-24 e
WP (C) - SIDHARTH SANKAR COURT NO. B _ WRIT
026(19.02.2026  [1c,c) o A - Order Dtd. 2026-02-25 .
WP (C) - COURT NO. o
026(19.02.2026 17 )" |k c panDa - Order Dtd. 2026-02-18
BLAPL- COURT NO.
026(19.02.2026 PP |p pARTDA - Order Dtd. 2026-02-17
CMP- COURT NO.
026(19.02.2026 |Tgc~ oo, [DILLIP SAMAL - Order Dtd. 2026-02-17
WP (C) - COURT NO. o WRTT
026(19.02.2026 70 5" |c rawa - Order Dtd. 2026-02-18 .
WRIT
WP (C) - COURT NO. o BRAN
026(19.02.2026 17 (5)° M R saHOO - Order Dtd. 2026-02-18 o
BENC
WP (C) - COURT NO. o
026(19.02.2026 ;19" M R sanoo - Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
026(19.02.2026 10 C)°  |p K JENA i Order Dtd. 2026-01-29 .
WP (C) - COURT NO. o WRIT
026(19.02.2026 [ 10)° M NaTK - Order Dtd. 2026-02-09 .




02619.02.2026 fgés>;oze A K PANDA TOURT MO lorder ptd. 2026-02-12 e
026|19.02.2026 ?géi>5026 P K JENA TOURT MO lorder ptd. 2026-02-12 e
026(19.02.2026 yo )" lp.k. swaiN TOURT MO lorder ptd. 2026-02-12
026(19.02.2026 §§é§>5025 T BAG SgURT NO- lorder Dtd. 2025-09-02 gii;
026|19.02.2026 ?gé§>5026 A DAS 500t MO lorder ptd. 2026-01-19 o
026|19.02.2026 ?gé§>;026 ADNAN SARMADI SO0RE MO+ lorder pra. 2026-02-17 o
026|19.02.2026 ggégé;zozs M NAIK SO0ns MO+ lorder pta. 2026-02-09 e
02619.02.2026 ?gé8>;oz6 iégégiYKUMAR 208§§ NO-lorder ptd. 2026-02-18 o
WRIT
026(19.02.2026 ?gi§>5026 P K DAS gogig NO-lorder ptd. 2026-02-18 ?ﬁ?g
BENC
026(19.02.2026 §§£§>5026 C SAMAL gogig NO-lorder ptd. 2026-02-18 giii
026(19.02.2026 §§§S>5026 M BEHERA Sogig NO-lorder ptd. 2026-02-18 gii;
02619.02.2026 §g§8>5026 M R ROUTRAY 208§§ NO-lorder ptd. 2026-02-18
026(19.02.2026 §§é§>5026 giig;iliANJAN gogig NO-lorder ptd. 2026-02-18 gii;
026(19.02.2026 §g§§>5026 giﬂgiH KUMAR SOURT NO-lorder ptd. 2026-03-16 giii
026(19.02.2026 ?iég;;zoz3 H K PANDA EOURT NO-lorder ptd. 2026-02-18 giii
026(19.02.2026 ?iég;;2o23 S. BARIK iOURT NO-lorder ptd. 2026-02-18 gi;i
02619.02.2026 fgés>5026 N K SATAPATHY TV MO lorder pa. 2026-02-18
02619.02.2026 ?géS>;O26 N K SATAPATHY TV MO lorder pa. 2026-02-18 o




(DIV

BENC
026(19.02.2026 ?géi>5026 T BAG fOURT NO- lorder Dtd. 2026-03-09 gii;
026(19.02.2026 ?gégg;2025 T BAG iOURT NO- lorder Dtd. 2026-02-18 giii
026/19.02.2026 2522222023 T SWAIN SOURT NO- lorder Dtd. 2026-02-18 gii;
026(19.02.2026 25;?&;2025 H K MOHANTA fOURT NO- lorder Dtd. 2026-02-18
02619.02.2026 ?géi;;ZOZS S DAS iOURT NO-lorder ptd. 2026-02-17 gi;i
026|19.02.2026 ?gé§>5026 B K DAS TOURT MO lorder ptd. 2026-02-18 o
026/19.02.2026 g§é§>5026 KISHTISH gOURT NO-lorder ptd. 2026-02-17 gii;
026/19.02.2026 fgéi>5026 S K PARIDA iOURT NO- lorder Dtd. 2026-02-17 gii;
026/19.02.2026 f§£8>5026 B SAMAL gOURT NO- lorder Dtd. 2026-02-18

WRIT
026/19.02.2026 fgé§>5026 A DAS gOURT NO- lorder Dtd. 2026-02-18 ?E?S

BENC
026/19.02.2026 f523>5026 ;ﬁgiﬁiﬁiiA gOURT NO-lorder ptd. 2026-03-09 gii;
026/19.02.2026 f5é2>5026 ;ﬁgiéiﬁgiA gOURT NO-lorder ptd. 2026-03-09
026/19.02.2026 ZS{§>5026 D SAMAL SOURT NO- lorder Dtd. 2026-02-18 gii;
026(19.02.2026 fg;S>;oz6 D SAMAL iOURT NO-lorder ptd. 2026-02-18
02619.02.2026 fg{§>5026 D SAMAL iOURT NO-lorder Dtd. 2026-02-18
026(19.02.2026 ?5552;2022 ﬁgﬁiﬁﬁg?iAYANANDA SOURT NO- lorder Dtd. 2026-02-18 o

MOHAPATRA
026(19.02.2026 §§é§;;2023 B K DAS EOURT NO-lorder ptd. 2026-02-13 gii;




026(19.02.2026 ggéii;zozl D.K. DEHURY fOURT NO- lorder Dtd. 2026-02-04 gii;
02619.02.2026 ?zéii;zozl C R NAYAK iOURT NO-lorder ptd. 2026-02-04 giii
026(19.02.2026 52507 lp ca pas TOURT MO lorder ptd. 2026-02-04 e
026(19.02.2026 ?iéi>5018 D.K. DEHURY iOURT NO- lorder Dtd. 2026-02-04 giii
026/19.02.2026 ggégé;zozo P CH DAS SOURT NO- lorder Dtd. 2026-02-04 gii;
026/19.02.2026 ?gégé;zozo D.K. DEHURY iOURT NO- lorder Dtd. 2026-02-04 gii;
026|19.02.2026 |[WA-965/2025 |B.K.SETHI iOURT NO- lorder Dtd. 2026-02-17
026(19.02.2026 |WA-966/2025 |B.K.SETHI gOURT NO- lorder Dtd. 2026-02-17
026/19.02.2026 ?féi>5026 NIRANJAN ROUT SOS§§ NO- lorder Dtd. 2026-02-17
02619.02.2026 §§2235025 BALARAM SINGH Sog§§ NO- lorder Dtd. 2026-02-12
026(19.02.2026 ggég;;2025 AMIT KUMAR BARTK gogii NO- lorder Dtd. 2026-02-17
02619.02.2026 §§2§55025 A. K. ROUL 308§§ NO-lorder ptd. 2026-02-17
02619.02.2026 ?gég;;2024 Eiggi KRUSHNA 208§§ NO-lorder ptd. 2026-02-17
026(19.02.2026 ?gégé;2024 Egﬁﬁ; KRUSHNA gogig NO- lorder Dtd. 2026-02-17
026|19.02.2026 |CMP-263/2026 |A. K. ROUL Sogig NO- lorder Dtd. 2026-02-12
026(19.02.2026 Z§§¥§526 B. K. PATI gogig NO-lorder ptd. 2026-02-13
026/19.02.2026 ?g£§>5026 SRINIBASH MOHANTY gogig NO-lorder ptd. 2026-02-17
02619.02.2026 §§é2>5026 SRINTBASH MOHANTY Sogig NO- lorder Dtd. 2026-02-17
02619.02.2026 §§£§>5026 S K PRADHAN gogig NO-lorder ptd. 2026-02-13 giii




WP (C) -

COURT

NO.

026(19.02.2026 |12 5)° /B K MOHARANA oo Order Dtd. 2026-02-18
026(19.02.2026 ?g{8>5026 S JENA fSURT NO- lorder Dtd. 2026-03-24 gii;
026(19.02.2026 |CMP-301/2026 |D NAYAK gogig NO- lorder Dtd. 9999-12-31
026/19.02.2026 |CRLA-96/2026|L D SAHOO A gOURT NO. ;iég
026(19.02.2026 §§§¥§526 L D SAHOO A EOURT NO- lorder Dtd. 2026-02-02
02619.02.2026 ?§é§>;026 M. MOHANTY EOURT NO-lorder ptd. 2026-02-19
026/19.02.2026 f?é?>5026 S K SAMAL igURT NO- lorder Dtd. 2026-04-08 gii;
026/19.02.2026 2532517 U P BAG ggURT NO- lorder Dtd. 2026-02-13 BATI
026(19.02.2026 |SA-139/2001 |A MOHANTY gogig NO- lorder Dtd. 2026-03-16 ;ggg
026|19.02.2026 |SA-139/2001 |U K PANDA gogig NO- lorder Dtd. 2026-03-16 ;igg
026/19.02.2026 ?2252;2025 A.K.MOHANTY gogig NO- lorder Dtd. 2026-02-18 BATI
026/19.02.2026 25682;2022 S K SAMIM SSURT NO-lorder ptd. 2026-03-06 gii;
026/19.02.2026 ?2252;2025 M.R.BARIK SSURT NO- lorder Dtd. 2026-02-18
02619.02.2026 ggéi;;zoz1 G C JENA SoURT MO lorder ptd. 2026-02-18 o
026/19.02.2026 ?§§52;2025 K.C.PANDA SSURT NO- lorder Dtd. 2026-02-18
026/19.02.2026 ?géig;2o21 P K MISHRA SSURT NO-lorder ptd. 2026-02-18 gi;i
026/19.02.2026 f§§§5;2025 S.C.BISWAL SSURT NO- lorder Dtd. 2026-02-18
026(19.02.2026 ?§§§2;2025 M.R.SAHOO SSURT NO-lorder ptd. 2026-02-18
026/19.02.2026 ?gé§>5026 B.K. SWAIN iOURT NO-lorder ptd. 2026-02-27
026(19.02.2026 §g£§>5026 P K MISHRA fOURT NO.




BLAPL-

COURT

NO.

026(19.02.2026 |00 oo A.S.PAUL 1 Order Dtd. 2026-02-18 BAIL
BLAPL- COURT NO.
026/19.02.2026 |0 0,5 |S.P.MOHAPATRA 1 Order Dtd. 2026-02-18
WRIT
WP (C) - COURT NO. A BRAN
026/19.02.2026 |, 505 50, |J SAHOO 5 OLD Order Dtd. 2026-03-25 DTV
BENC
BLAPL- COURT NO.
026/19.02.2026 |70 7000 M.MOHANTY 5 oLD Order Dtd. 2026-02-18
BLAPL- COURT NO.
026/19.02.2026 |70 70 . G.SAHOO 5 OLD Order Dtd. 2026-02-18
WRIT
WP (C) - COURT NO. o BRAN
026/19.02.2026 | o007 o01s D NAYAK 5 OLD Order Dtd. 2026-04-15 (DT
BENC
BLAPL- COURT NO.
026/19.02.2026 |\ o 0oc  [P.K.MOHANTY 5 OLD Order Dtd. 2026-02-18 BATII
WRIT
WP (C) - COURT NO. o BRAN
026/19.02.2026 |50 0015 A SAHOO > oLD Order Dtd. 2026-04-15 (DT
BENC
WP (C) - COURT NO. o
02619.02.2026 |0 n0sc B C PANDA 5 oLD Order Dtd. 2026-02-17
BLAPL- COURT NO.
026/19.02.2026 |70 000, J.KAMILA > OLD Order Dtd. 2026-02-18
WP (C) - SANTOSH KUMAR COURT NO. o WRIT
026/19.02.2026 |, hg 0056 HIVEDY 5 OLD Order Dtd. 2026-02-18 BRAD
BLAPL- COURT NO.
026/19.02.2026 |00 70, J.KAMILA 5 OLD Order Dtd. 2026-02-18 BAII
COURT NO. FIRS
026(19.02.2026 |MATA-39/2024 [DIGAMBAR SETHI 3 OLD Order Dtd. 2026-04-22 ApDE
CHIEF
CRLA- MR.RAJIB BIHARI , o CRIM
02619.02.2026 | Zo0' o0, MTSHRA JUSTICE'S |Order Dtd. 9999-12-31 ADDE
COURT
BLAPT— CHIEF
026(19.02.2026 J.KAMILA JUSTICE'S |Order Dtd. 2026-02-18
137/2026
COURT
BLAPT— CHIEF
026/19.02.2026 T.K.PADHIARY JUSTICE'S |Order Dtd. 2026-02-18
140/2026
COURT
— CHIEF
026/19.02.2026 |00 50, J.KAMILA JUSTICE'S |Order Dtd. 2026-02-18 BAII

COURT




026(19.02.2026 ?i£§>5026 Egﬁgii CHANDRA SgURT NO- lorder Dtd. 2026-03-25
026|19.02.2026 |WA-817/2023 M R ROUTRAY ggURT NO- lorder Dtd. 2026-02-04 Xi;g
026/19.02.2026 §§§52526 B.BEHERA ggURT NO- lorder Dtd. 2026-02-18 BAII
026(19.02.2026 |RSA-353/2022|T K DAS gogig NO-lorder ptd. 2026-03-31 igg;
026/19.02.2026 §i252526 D.P.DASH gogig NO- lorder Dtd. 2026-02-18
026/19.02.2026 |RSA-353/2022 |G ROUT gogig NO- lorder Dtd. 2026-03-31 iggg
026|19.02.2026 |[WA-2572/2024 |P K MOHANTY gogig NO- lorder Dtd. 2026-02-04
026(19.02.2026 ;2270 S.K.BEHERA SOons MO+ lorder ptd. 2026-02-18 BATI
026|19.02.2026 |[WA-2694/2024 |P K MOHANTY gogig NO- lorder Dtd. 2026-02-04
026/19.02.2026 Si?52626 P.K.MISHRA gogig NO- lorder Dtd. 2026-02-18
026|19.02.2026 |[WA-3504/2024 |P K MOHANTY gogig NO-lorder ptd. 2026-02-04
026(19.02.2026 |WA-1567/2024 |P K MOHANTY gogig NO-lorder ptd. 2026-02-04 e
026(19.02.2026 00 . [B.P.TUNGA SOons MO+ lorder pa. 2026-02-18
02619.02.2026 ?§§§§;2025 D.D.NAIK gogig NO-lorder ptd. 2026-02-18
02619.02.2026 ?5253;2025 J . PRADHAN gogig NO-lorder ptd. 2026-02-18
02619.02.2026 ?2252;2025 D.P.DASH gogig NO-lorder ptd. 2026-02-18
02619.02.2026 ?g?§2;2025 A.K.BUDHIA gogig NO-lorder ptd. 2026-02-18
026|19.02.2026 ?2‘3‘5%;2025 R.K.BARIK gogig NO-|order Dtd. 2026-02-18 BAII
026|19.02.2026 |CMP-294/2025 |R. K. MEHER gogig NO-lorder ptd. 2026-02-13
02619.02.2026 ?§§53;2025 M.K.SWAIN gogig NO-lorder Dtd. 2026-02-18
026(19.02.2026 ?§§EE;2025 SANKET TRIVEDY gogig NO-lorder ptd. 2026-02-18
026/19.02.2026 ?§§52;2025 J.R.PUROHIT gogig NO- lorder Dtd. 2026-02-18




BLAPL- COURT NO.
026(19.02.2026 |20 . |RK MALLICK o Order Dtd. 2026-02-18 BATI
BLAPL- COURT NO.
026(19.02.2026 72870 RK MALLICK o Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
026(19.02.2026 12 C)° P K SwAIN oy Order Dtd. 2026-02-18 e
ABLAPL- COURT NO.
026(19.02.2026  [tormn C SAHU oy Order Dtd. 2026-02-13
WP (C) - COURT NO. o WRIT
026/19.02.2026 | Z)° . M R BARIK o Order Dtd. 2026-02-17 .
WP (C) - COURT NO. o WRTT
026(19.02.2026 [1c C)° . |g sunpara o Order Dtd. 2026-02-17 e
CRLA- COURT NO.
026(19.02.2026 |00 D.K.JENA : Order Dtd. 9999-12-31
CHIEF
026/19.02.2026 |"P(C)~ D SAMAL JUSTICE'S [order Dtd. 2026-03-10 WRIT
5145/2026 BRAN
COURT
CHIEF WRIT
026(19.02.2026 |CMP-266/2026 |D.K.JENA JUSTICE'S |Order Dtd. 2026-02-11
BRAN
COURT
CHIEF
026/19.02.2026 |NE(C)- G JAYASINGH JUSTICE'S [order Dtd. 2026-02-19 WRIT
5584/2026 BRAN
COURT
CHIEF
026/19.02.2026 |"E(C)- G JAYASINGH JUSTICE'S |Order Dtd. 2026-02-19 WRIT
5587/2026 BRAN
COURT
WE (C) - CHIEF
026/19.02.2026 G JAYASINGH JUSTICE'S |Order Dtd. 2026-02-19
5592/2026
COURT
WP (C) CHIEF
026/19.02.2026 G JAYASINGH JUSTICE'S |Order Dtd. 2026-02-19
5596/2026
COURT
026/19.02.2026 |WA-1952/2025 P.K.RATH ggURT NO- order Dtd. 9999-12-31
026|19.02.2026 |CMP-256/2026 |M.D.BISWAL ggURT NO-|order Dtd. 2026-02-12
WP (C) - COURT NO. o WRTT
026(19.02.2026 |1} C)° o |p Kk PANDA - Order Dtd. 2026-02-19 e
CONTC- COURT NO.
026(19.02.2026 |00 |e.c.IENA e Order Dtd. 2026-02-13
CONTC- COURT NO.
026(19.02.2026  |=FCC  |L.p.PANDA - Order Dtd. 2026-02-13
CRLMC- NITYABRATA COURT NO. CRIM
026(19.02.2026 |SXUCC o HTERRS o Order Dtd. 2026-02-17 i
026[19.02.2026 |CRLMP- B.SINGH COURT NO. |0rder Dtd. 2026-02-17




11628/2025 25
BLAPL- COURT NO.
026[19.02.2026 "R . RR NAYAK e Order Dtd. 2026-02-18
BLAPL- COURT NO.
026(19.02.2026 |20 RP DAS - Order Dtd. 2026-02-18
BLAPL- COURT NO.
026(19.02.2026 27 SS PATTANAYAK e Order Dtd. 2026-02-18
BLAPL- COURT NO.
026(19.02.2026 [P |p swAIN e Order Dtd. 2026-02-18 BATI
BLAPL- COURT NO.
026(19.02.2026 28 D SWAIN - Order Dtd. 2026-02-18 BATI
BLAPL- COURT NO.
026(19.02.2026  [22F |7 PRADHAN - Order Dtd. 2026-02-18
BLAPL- COURT NO.
026(19.02.2026 220" [P saHOO - Order Dtd. 2026-02-18 BATI
BLAPL- COURT NO.
026(19.02.2026  [°EF M samHOO - Order Dtd. 2026-02-18
BLAPL- COURT NO.
026(19.02.2026 200 [HK PANDA - Order Dtd. 2026-02-18
BLAPL- COURT NO.
026(19.02.2026 2P o |p JENA e Order Dtd. 2026-02-18
BLAPL- COURT NO.
026(19.02.2026  [>200 o D SAMAL e Order Dtd. 2026-02-18
WRIT
WP (C) - COURT NO. o BRAN
026(19.02.2026 77 <17 |p K LENKA e Order Dtd. 2026-02-17 o
BENC
WP (C) - COURT NO. o
026(19.02.2026 [I5 C)° . |gR sAHOO e Order Dtd. 2026-02-19
WRIT
WP (C) - COURT NO. . BRAN
026(19.02.2026 1 ©)° A MOHANTY e Order Dtd. 2026-02-19 o
BENC
CRLMC- COURT NO.
026(19.02.2026 [0 P.K.MOHANTY e Order Dtd. 2026-02-17
CRLMC- COURT NO.
026(19.02.2026 |So00 _ |P.K.MOHANTY o Order Dtd. 2026-03-10
CRLMP- COURT NO.
026(19.02.2026 |Tgvoyo o, |P.K.MOHANTY oo Order Dtd. 2026-02-18
026/19.02.2026 |WA-1813/2025 K.N.SAHOO SEURT NO-|order Dtd. 9999-12-31
CRLMC- COURT NO.
026(19.02.2026 |c 0050 |RANJIT MOHANTY e Order Dtd. 2026-02-17
CRLA- COURT NO.
026(19.02.2026 |55 °7 . |D.P.DASH e Order Dtd. 2026-02-18




COURT

NO.

026/19.02.2026 |CMP-54/2026 |J.SAHOO oot Order Dtd. 9999-12-31
026/19.02.2026 |CMP-279/2026 |J.SAHOO Sogig NO- lorder Dtd. 2026-02-12
WP (C) - COURT NO. o WRTT
026(19.02.2026 [} 05)° R K MALLICK oo Order Dtd. 2026-02-18 e
CRLMC- COURT NO.
026(19.02.2026 ;510 [R.K.MOHAPATRA - Order Dtd. 2026-04-13
CRLA- COURT NO.
026(19.02.2026  ([(757, ., |M.K.MOHANTY : Order Dtd. 9999-12-31
026/19.02.2026 |CMP-107/2026 |G.ROUT gogig NO- |order Dtd. 9999-12-31
BLAPL- COURT NO.
026(19.02.2026 220 o |B DAS o Order Dtd. 2026-02-18
WP (C) - COURT NO. o
026(19.02.2026 [;c =)° . |u.P.BAG S Order Dtd. 2026-02-18
WRIT
WP (C) - COURT NO. o BRAN
026(19.02.2026 L5 )° o |a K PANDA oo Order Dtd. 2026-02-18 o
BENC
WP (C) - COURT NO. o WRTT
026(19.02.2026 [3¢ =)° . |B K SINGH oo Order Dtd. 2026-02-18 .
CRLREV- COURT NO.
026(19.02.2026  [-20TH A.K.MISHRA - Order Dtd. 2026-03-23
WP (C) - COURT NO. o
026/19.02.2026 ;015" B K SINGH - Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRTT
026(19.02.2026 [;7 5)° . |B K SINGH - Order Dtd. 2026-02-18 e
WP (C) - COURT NO. o WRIT
026(19.02.2026 [;°S)° . |p K SINGH i Order Dtd. 2026-02-18 .
WP (C) - COURT NO.
026(19.02.2026  [;o S)° |7 saHOO - Order Dtd. 2026-04-08
WP (C) - COURT NO. o WRTT
026(19.02.2026 ;- C)° |7 saHoO - Order Dtd. 2026-04-08 e
WRIT
WP (C) - COURT NO. o BRAN
026(19.02.2026  [;o5)° |7 saHoO - Order Dtd. 2026-04-08 s

BENC




WP (C) - ACHYUTANANDA COURT NO. B _ WRIT
026(19.02.2026 oo ) Ak c.o. |75 Order Dtd. 2026-02-18 .
WRIT
WP (C) - COURT NO. o BRAN
026(19.02.2026 |5 °)° _ |D K MOHANTY c.o. |75 Order Dtd. 2026-02-18 o
BENC
WP (C) - COURT NO. o WRTT
026(19.02.2026 (10 17 MD MOKTM c.o. |75 Order Dtd. 2026-02-18 e
WP (C) - COURT NO. o WRIT
026(19.02.2026 |5° 150" s patRa c.o. |35 Order Dtd. 2026-02-18 .
WP (C) - COURT NO. o
026(19.02.2026 [t /)" |s K MORANTY c.o. |75 Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
026(19.02.2026 o0 C)° s K MOHANTY c.o. |75 Order Dtd. 2026-02-18 .
WP (C) - COURT NO. o
026(19.02.2026 [Se.ch” . |H K MOHANTA c.o. |55 Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
026(19.02.2026 ;> )" R K BARIK c.o. |75 Order Dtd. 2026-02-18 e
WP (C) - COURT NO. o WRIT
026(19.02.2026 215" v pas c.o. |75 Order Dtd. 2026-02-18 .
WP (C) - COURT NO. o WRTT
026(19.02.2026 ;5 )" |p N NAYAK c.o. |5 Order Dtd. 2026-02-18 .
WP (C) - COURT NO. o WRIT
026(19.02.2026 [j )" |GOPINATH SETHI  [c.0. |10 Order Dtd. 2026-02-18 e
WP (C) - COURT NO. o WRIT
026(19.02.2026 17517 R K MOHAPATRA c.o. |75 Order Dtd. 2026-02-18 e
CONTC- COURT NO.
026(19.02.2026 |05 L.D.PANDA c.o. |5 Order Dtd. 2026-02-13
026/19.02.2026 |RSA-458/2025|p K PRADHAN c.o. igURT NO- |order Dtd. 2026-04-10 igg;
WP (C) - MANASH RANJAN B _ WRIT
026(19.02.2026 12 )7 [ GENERAL Order Dtd. 2026-02-17 .
026/19.02.2026 |NE(C)- MANAS RANJAN BAUG |GENERAL Order Dtd. 2026-02-18
02 5441/2026 :
CRLMC- RADHARAMAN DAS
026(19.02.2026  [Joch R GENERAL Order Dtd. 2026-02-12
MATA- ; ; FIRS
026119.02.2026 207/2023 SAMBIT PANIGRAHI | GENERAL Entire Brief APPE

026|19.02.2026 |BLAPL— RADHARAMAN DAS GENERAL Order Dtd. 2026-02-17 BATI




11404/2025 |NAYAK
WP (C) - PRATYASISH B _ WRIT
026(19.02.2026 10 ) o e GENERAL Order Dtd. 2026-02-12 e
026/19.02.2026 |"R(C)- B K DAS GENERAL Order Dtd. 2015-01-14
V2. 17095/2013 :
026119.02.2026 BLAPL- MURALIDHAR BISWAL GENERAL Entire Brief
02 2666/2011
026/19.02.2026 |"E(C)- B K DAS GENERAL Order Dtd. 2016-09-15
TUe 28355/2013 )
026119.02.2026 CRLMC- PUSPANJALI SAHU GENERAL Order Dtd 2026-02-12
Ve 3977/2025 € .
CRLMC- CRIM
026119.02.2026 3127/2025 PUSPANJALI SAHU GENERAL Order Dtd. 2026-02-12 MISC
WP (C) - HIGHER EDUCATION B _ WRIT
026(19.02.2026 |10 =) T GENERAL Order Dtd. 2022-11-01 e
WP (C) - SOURAV SEKHAR X WRIT
026119.02.2026 12737/2025 BEHERA GENERAL Entire Document BRAD
026119.02.2026 BLAPL- SWARAJ PATEL GENERAL Order Dtd 2026-02-18
il 12586/2025 ’
MISC
026119.02.20206 FAO-955/2019 MANOJ KUMAR RANA |GENERAL Plaint APPE
SEC.
CRLMC- . .
026119.02.2026 2237/2025 B K DAS GENERAL Fntire Brief
026119.02.2026 BLAPL- TARINI PANIGRAHI GENERAL Order Dtd 2026-02-17
02 10372/2025 :
026119.02.20206 WP (C) - KABITA PATRA GENERAL Entire Brief
02 6702/2018
026119.02.2026 SA-3/1997 SAMBIT PANIGRAHI |GENERAL Entire Brief
WP (C) - PRATYASISH o
026(19.02.2026  [fE =)0 o e GENERAL Judgement Dtd. 2007-08-22
026/19.02.2026 |°LAPL- SANKET TRIVEDY  |GENERAL Order Dtd. 2026-02-18
Tee 13065/2025 ’
026/19.02.2026 |NE(C)- DEBENDRA BEHERA |GENERAL Order Dtd. 2026-01-28
02 2586/2026 :
WP (C) - PURNA CHANDRA B B WRIT
026(19.02.2026 70 =17 o |ER GENERAL Order Dtd. 2025-04-05 e
MACA- MISC
026119.02.2026 HIRARAM BHOI GENERAL Entire Document APPE
556/2018
SEC.
WP (C) - PURNA CHANDRA B _ WRIT
026(19.02.2026 1o 207 o o GENERAL Order Dtd. 2025-04-05 e




WP (C) - PURNA CHANDRA B _ WRIT
026(19.02.2026 70 €17 o A GENERAL Order Dtd. 2025-04-05 .
WP (C) - PURNA CHANDRA B _ WRIT
026(19.02.2026 [[ei)7 o [EOEE GENERAL Order Dtd. 2025-04-05 e
. MISC
026119.02.2026 HIRARAM BHOI GENERAL Entire Document APPE
490/2018
SEC.
WRIT
WP (C) - o BRAN
026119.02.2026 12702/2019 MANOJ KUMAR RANA |GENERAL Order Dtd. 2026-01-29 (DIV
BENC
WP (C) - PURNA CHANDRA _ _ WRIT
026(19.02.2026 1207 o (e GENERAL Order Dtd. 2025-04-05 e
WP (C) - PURNA CHANDRA _ _ WRIT
026|19.02.2026 1o 1007 o O GENERAL Order Dtd. 2025-04-05 .
. MISC
026119.02.2026 HTIRARAM BHOI GENERAL Entire Document APPE
494/2018
SEC.
WP (C) - PURNA CHANDRA _ _ WRIT
026(19.02.2026 o1V o (R GENERAL Order Dtd. 2025-04-05 e
WP (C) - PURNA CHANDRA _ _ WRIT
026|19.02.2026 |10 1AT o PO GENERAL Order Dtd. 2025-04-05 .
WP (C) - PURNA CHANDRA B _ WRIT
026(19.02.2026 [T 07 o[RS GENERAL Order Dtd. 2025-04-05 .
WP (C) - o WRIT
026119.02.2026 4264/2026 DEBENDRA BEHERA GENERAL Order Dtd. 2026-02-18 BRAD
026119.02.20206 ?is;g?z)_ HIRARAM BHOI GENERAL Entire Document OA E
WEC (OA) -
026119.02.2026 MANOJ KUMAR RANA |GENERAL Order Dtd. 2023-03-22 OA E
2059/2017
026/19.02.2026 ?ifég?g)‘ HIRARAM BHOT GENERAL Entire Document OB E
026/19.02.2026 | CMAPL~ HIRARAM BHOT GENERAL Entire Document
Ve 248/2018 * v
MISC
026119.02.2026 MA-5/1991 HIRARAM BHOI GENERAL Entire Document APPE
SEC.
WP (C) - PURNA CHANDRA B _ WRIT
026(19.02.2026 o107 o e GENERAL Order Dtd. 2025-04-05 e
WP (C) — PURNA CHANDRA B B WRIT
026(19.02.2026 o100 o (R GENERAL Order Dtd. 2025-04-05 e
026119.02.2026 WEC (OAS) - HIRARAM BHOI GENERAL Entire Document OA E

82/2016




ABLAPL-

026119.02.2026 8895/2025 USHA RANI PRADHAN |GENERAL Final Order
026119.02.2026 223;8?3)_ HIRARAM BHOI GENERAL Entire Document OA E
ABLAPL- ,
026119.02.2026 9096/2025 USHA RANI PRADHAN |GENERAL Final Order
026119.02.2026 ?gyggféRPS)— HIRARAM BHOI GENERAL Entire Document OA E
026119.02.2026 EzyggféRPS)_ HIRARAM BHOI GENERAL Entire Document OA E
026/19.02.2026 §Z§§gféRPs)' HIRARAM BHOT GENERAL Entire Document OA E
026119.02.2026 RVWPET (RPS) - HTIRARAM BHOI GENERAL Entire Document
100/2015
026119.02.2026 CMP-213/2026 |SURYAKANTA PALAI |GENERAL Order Dtd. 2026-02-17
ABLAPL-
026119.02.2026 SURYAKANTA PALAI | GENERAL Order Dtd. 2026-02-18 BATI
1059/2026
026119.02.2026 ABLAPL- BISWARANJAN DALAI |GENERAL Order Dtd 2026-02-18 BATI
il 14288/2025 )
CRLMP-
026119.02.2026 GHANASHYAM MUDULTI GENERAL Order Dtd. 2026-02-13
145/2026
WP (C) - o WRIT
026119.02.2026 5198/2026 DEBENDRA BEHERA GENERAL Order Dtd. 2026-02-18 BRAD
WP (C) - . WRTT
026119.02.20206 5169/2026 DEBENDRA BEHERA GENERAL Order Dtd. 2026-02-18 BRAN
026119.02.2026 WP (C) - DEBENDRA BEHERA GENERAL Order Dtd 2026-02-17
02 5206/2026 :
026119.02.2026 WP (C) ~ DEBENDRA BEHERA GENERAL Order Dtd 2026-02-18
02 5170/2026 :
026119.02.2026 WP (C) - DEBENDRA BEHERA GENERAL Order Dtd 2026-02-17
02 5201/2026 :
WP (C) - o WRTT
026119.02.2026 5172/2026 DEBENDRA BEHERA GENERAL Order Dtd. 2026-02-17 BRAD
WP (C) - o WRIT
026119.02.2026 5174/2026 DEBENDRA BEHERA GENERAL Order Dtd. 2026-02-17 BRAN
026/19.02.2026 |"E(C) - MANOJ KUMAR RANA |GENERAL Order Dtd. 2026-02-17
02 1355/2026 :
JATINDRA KUMAR
026(19.02.2026  [cMP-303/2026 |55 TORA GENERAL Order Dtd. 2026-02-18
WRIT
WP (C) - RAKESH KUMAR _ _
026|19.02.2026 |L0 O - o e GENERAL Order Dtd. 2026-02-18 BRAN

(DIV




BENC

WP (C) - o WRTT
026(19.02.2026 |50 °)7 . MANAS PATI GENERAL Order Dtd. 2026-02-18 e
BLAPL- DEBIDUTTA
026(19.02.2026 S o o TEa GENERAL Order Dtd. 2026-02-18 BATI
WRIT
WP (C) - o BRAL
026119.02.2026 3146/2021 MANOJ KUMAR RANA |GENERAL Order Dtd. 2021-02-18 (DIV
BENC
WP (C) - KATLASH CHANDRA B _
026(19.02.2026 ;o 0 [ GENERAL Order Dtd. 2026-02-17
WRIT
026/19.02.2026 |CMP-246/2026 |U.K.PANDA GENERAL Order Dtd. 2026-02-12 e
WRIT
WP (C) - . BRAN
026119.02.2026 14103/2025 S R PARIDA GENERAL Order Dtd. 2026-02-18 (DIV
BENC
026/19.02.2026 |GA-50/1996 |S K KAR GENERAL Order Dtd. 2009-05-06
CONTC- Order Dtd. 2024-02-
026119.02.2026 4463/2023 G ROUT GENERAL 23Petition, Annexure, CONT1
WP (C) - Order Dtd. 2026-01- WRIT
026/19.02.2026 33864/2021 P K SAHOO GENERAL 22Petition, Annexure, BRAN
WP (C) - o WRTT
026119.02.20206 23781/2017 B S SWAIN GENERAL Order Dtd. 2026-02-12 BRAN
026/19.02.2026 |PLAPD- A. K. MOHANTY GENERAL Order Dtd. 2026-02-12
02 1225872025 [ K- :
026/19.02.2026 |CREMP- A. K. MOHANTY GENERAL Order Dtd. 2026-02-13
02 158/2026 - K :
WP (C) - o WRTT
026(19.02.2026 27 5)° |7 7 PRADHAN GENERAL Order Dtd. 2026-02-13 e
026/19.02.2026 | CRDMC- M K NAYAK GENERAL Order Dtd. 2026-03-10
V2. 955/2025 :
026/19.02.2026 |CRDMC- M K NAYAK GENERAL Order Dtd. 2026-03-10
Ve 925/2025 € :
WP (C) - o WRIT
026(19.02.2026 |3 )7 o |P K DAS GENERAL Order Dtd. 2026-02-24 e
026/19.02.2026 |NE(C)- J J PRADHAN GENERAL Order Dtd. 2026-02-13
V2. 5121/2026 :
026/19.02.2026 |CRLMC-5/2026 |N C SINHA GENERAL Order Dtd. 2026-03-31




WP (C) - o WRIT
026(19.02.2026 |, 00000 c S S PASAYAT GENERAL Order Dtd. 2026-02-12 BRAL
WRIT

WP (C) - o BRAN
026(19.02.2026 |, 00 00¢ S S PASAYAT GENERAL Order Dtd. 2026-02-12 (DT

BENC
026/19.02.2026 WP~ S S PASAYAT GENERAL Order Dtd. 2026-02-12
TUes 4485/2026 :
026/19.02.2026 |NE(C)- SAHOO GENERAL Order Dtd. 2026-02-18
sUe 2362/2026 :

WP (C) - o WRIT
026(19.02.2026  |30.%5006 C PANDA GENERAL Order Dtd. 2026-02-04 BRAL
026(19.02.2026 |CMP-158/2026 B SINGH GENERAL Order Dtd. 2026-02-05

BLAPL-
026(19.02.2026 |7 Sorr’/h 005 K PANT GENERAL Order Dtd. 2026-02-18

CRLMC-
026(19.02.2026 | 27 -0, K PANT GENERAL Order Dtd. 2026-02-18

WP (C) - L WRIT
026(19.02.2026 | ocon n0os MEHER GENERAL Petition BRAL
026/19.02.2026 |"E(C)- K MISHRA GENERAL Order Dtd. 2026-02-18

e 4994/2026 :
026/19.02.2026 |WE(C)~ P KAR GENERAL Order Dtd. 2026-03-23
e 4505/2026 :
WP (C) - Order Dtd. 2016-10-
026119.02.2026 15539/2016 NAYAK GENERAL 17Petition, Annexure,
WRIT

WP (C) - L BRAN

026(19.02.2026 | co0e n00, D PANDA GENERAL Order Dtd. 2024-11-19 (DTA
BENC

MACA- MISC
026/19.02.2026 K MOHARANA GENERAL Order Dtd. 2026-02-09 APPE

794/2013

SEC.

WP (C) - L WRIT
026(19.02.2026 | 10,75 5055 K DAS GENERAL Order Dtd. 2024-11-08 BRAL
026/19.02.2026 |FA-68/1981 DASH GENERAL Order Dtd. 2007-01-10
026(19.02.2026 |FA-68/1981 DASH GENERAL Order Dtd. 2007-01-10
026/19.02.2026 °J¢T K RATH GENERAL Order Dtd. 2019-01-10

e 10517/2000 :
026(19.02.2026 |WP(C)- DAS GENERAL Order Dtd. 2024-02-06 WRIT




323/2024 BRAN
MTSC
026/19.02.2026 |FAO-694/2020 |S MOHANTY GENERAL Order Dtd. 2025-09-10 APPE
SEC.
MTSC
026/19.02.2026 |MSA-5/2013 |P K MISHRA GENERAL Order Dtd. 2023-08-08 APPE
SEC.
CRLREV- . CRIM
0261(19.02.2026 619/2023 S K PRADHAN GENERAL Entire Order REVI
ABLAPIL-
0261(19.02.2026 11350/2017 C RANA GENERAL Annexure
WRIT
WP (C) - e BRAN
026(19.02.2026 |o503" 0, |H K BHOL GENERAL Order Dtd. 2023-09-04 DTy
BENC
CRLMP- WRTT
026(19.02.2026 | 57c /00, D R RATH GENERAL Order Dtd. 2024-08-05 o
CRLREV- .
026(19.02.2026 |7 050, D R RATH GENERAL Entire Order
026/19.02.2026 | °PLAFL” S SAMAL GENERAL Order Dtd. 2026-03-06
Ve 11306/2024 raer .
026/19.02.2026 |LAA-4/2026 |SUBHAKANTA DASH |GENERAL Order Dtd. 2026-01-
28Petition, Annexure,Misc.case,
026/19.02.2026 |NE(C)- M NAYAK GENERAL Order Dtd. 2025-10-17
Tee 28824/2025 )
ABLAPIL-
026(19.02.2026 |}7037 00 . N K SATAPATHY GENERAL Order Dtd. 2026-02-02 BATI
CRLMC-
026(19.02.2026 |5, 0o 0o R R DAS GENERAL Order Dtd. 2026-02-12
CMP- WRIT
026(19.02.2026 | g0, n0oe S BARTK GENERAL Order Dtd. 2026-02-04 o,
026/19.02.2026 |"E(C)~ J P KAR GENERAL Order Dtd. 2026-02-19
Ve 5652/2026 :
WP (C) - o WRTT
026(19.02.2026 |5 00000 D SAMAL GENERAL Order Dtd. 2026-01-22 .
026/19.02.2026 |"E(C)- A T NAYAK GENERAL Order Dtd. 2026-02-13
Ve 26854/2025 :
ABLAPIL-
026(19.02.2026 | "> S C CHOUDHURY GENERAL Order Dtd. 2026-02-17
WP (C) - o WRTT
026(19.02.2026  |,530%0 S C CHOUDHURY GENERAL Order Dtd. 2026-02-17 o
026/19.02.2026 |[PBLAPL- A T NAYAK GENERAL Order Dtd. 2026-01-19 BATI

13100/2025




WP (C) - o WRIT
026(19.02.2026 [ oo)° M BEHERA GENERAL Order Dtd. 2026-02-12 e
CRLMC- CRIM
026119.02.2026 2266/2025 M DAS GENERAL Order Dtd. 2026-02-13 MISC
026/19.02.2026 |WE(C)~ J P KAR GENERAL Order Dtd. 2026-02-19
02 5644/2026 :
026/19.02.2026 |[PBLAPL- S C CHOUDHURY GENERAL Order Dtd. 2026-02-18 BATI
699/2026
CRLREV-
026119.02.2026 1010/2025 H DAS GENERAL Order Dtd. 2025-12-22
CRLREV-
026(19.02.2026  ([oTho o [H DAs GENERAL Order Dtd. 2025-12-22
CRLREV-
026(19.02.2026 ([T hC o i DAs GENERAL Order Dtd. 2025-12-22
BLAPL-
026(19.02.2026 V2007l pas GENERAL Order Dtd. 5000-01-01
BLAPL-
026119.02.2026 9180/2025 H DAS GENERAL Order Dtd. 2026-02-17
BLAPL-
026119.02.2026 9180/2025 H DAS GENERAL Order Dtd. 2026-02-17
026/19.02.2026 |[°LAPL- H DAS GENERAL Order Dtd. 2026-02-17 BATI
V2. 11566/2025 :
026(19.02.2026 [BLAPLT H DAS GENERAL Order Dtd. 2026-02-17 BATI
il 11566/2025 )
026/19.02.2026 |[°LAPL- H DAS GENERAL Order Dtd. 2026-02-17 BATI
Tee 11566/2025 )
BLAPL- JYOTI RANJAN
026119.02.2026 12424/2025 NAYAK GENERAL Order Dtd. 2026-02-18 BATII
BLAPL- JYOTI RANJAN
026(19.02.2026  Trge oo [0 GENERAL Order Dtd. 2026-02-18
CRIM
026/19.02.2026 |CRA-209/1999 N SAHOO GENERAL Order Dtd. 2026-02-12 e
02619.02.2026 |[99C° R R DAS GENERAL Entire Order
-02. 11986/1999
WRIT
WP (C) - X BRAN
026119.02.2026 5572/2024 R K BARIK GENERAL Entire Order (DIV
BENC
026/19.02.2026 |NE(C)- G S MOHANTY GENERAL Order Dtd. 2015-03-19
V2. 3009/2015 :
MISC
026119.02.2026 FAO-509/2014 |D K MOHANTY GENERAL Order Dtd. 2025-03-19 APPE
SEC.
WRIT
WP (C) - L BRAL
026(19.02.2026 7o ic)7 o lc R NAvAK GENERAL Order Dtd. 2019-12-13 i
BENC
026[19.02.2026 [Wp(C) - P K DAS GENERAL Order Dtd. 2020-08-27




19722/2020
ABLAPL- Order Dtd. 2016-01-
026]19.02.2026 17454/2015 S K LENKA GENERAL 12Petition, Annexure,
Order Dtd. 2026-01- WRIT
026/19.02.2026 |CMP-652/2019|S C CHOUDHURY GENERAL Doperision anmenire, e
026(19.02.2026 °2J¢T S K SAHU GENERAL Entire Order
02 7521/2000
026/19.02.2026 |WE(C)- S K SAHU CENERAL Entire Order
V2. 3449/2004
026(19.02.2026 2J¢T S K SAHU GENERAL Entire Order
02 7522/2000
026/19.02.2026 |NE(C)- S K SAHU GENERAL Entire Order
02 3448/2004
026/19.02.2026 |"E(C)~ R DAS GENERAL Order Dtd. 2018-12-31
-02. 7674/2013 :
WP (C) - o WRTT
026119.02.2026 19017/2025 JUDHISTHIR SAHOO |GENERAL Order Dtd. 2026-02-17 BRAD
WP (C) - L WRIT
026[19.02.2026 he.c)° o |p C Rava GENERAL Order Dtd. 9999-12-31 e
026119.02.20206 RPFAM- S C CHOUDHURY GENERAL Order Dtd 2018-01-24
02 160/2015 :
026119.02.2026 ABLAPL- MANOJ KUMAR PANI |GENERAL Order Dtd. 2026-02-11
929/2026
026/19.02.2026 |CMP-286/2026 P BEHERA GENERAL Order Dtd. 2026-02-19
026/19.02.2026 |°LAPL- D K NAIK GENERAL Order Dtd. 2024-12-24 BATI
02 7721/2024 :
WP (C) - o WRTT
026(19.02.2026 |3 01" . | K DAsH GENERAL Order Dtd. 2025-01-17 e
ABLAPL-
026119.02.2026 10399/2025 A PATTANAIK GENERAL Order Dtd. 2025-09-16
026/19.02.2026 |°LAPL- A PATTANAIK GENERAL Order Dtd. 2024-05-07 BATI
02 2166/2024 :
CRLMC- CRIM
026119.02.2026 3119/2025 A PATTANAIK GENERAL Order Dtd. 2025-08-12 MISC
ABLAPL-
026119.02.2026 10892/2024 A PATTANAIK GENERAL Order Dtd. 2026-02-17
026(19.02.2026 |WA-1847/2024|S SWAIN GENERAL Order Dtd. 2025-07-10 WRIT




APPE

ABLAPL-
026(19.02.2026 o000 P BEURA GENERAL Order Dtd. 2026-02-12 BATII
WP (C) - o WRIT
026(19.02.2026 3249/2026 J SAHOO GENERAL Order Dtd. 2026-01-30 BRAD
026(19.02.2026 [CoLB” P BEHERA GENERAL Order Dtd. 2026-05-11
o 367/2025 :
026(19.02.2026 ["E{C)- S C DASH GENERAL Order Dtd. 2025-08-21
U 22637/2025 :
SECC
026(19.02.2026 RSA-460/2025 |H JENA GENERAL Order Dtd. 2026-05-15 ADPPE
CRLMP-
026(19.02.2026 72/2026 J P KAR GENERAL Order Dtd. 2026-02-19

NIC



